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RESUME’ OF WORK DONE BT LOK SABHA DURING THE NINTH SESSION 
OF FOURTH LOK SABHA (NOVEMBER-DECEMBER, 1969)

I. DURATION OF SESSION 

Date of commencement .  . 17th November, 1969

Date of adjournment sine die 24th December, 1969

Date of prorogation. . .  . 27th December, 1969

Number of days of sittings  .  .  .29

Number of hours of sittings...................................170 hours

2 ADJOURNMENT MOTION 

Admitted and discussed

Subject
Name of 
member

Date when 
âdmitted J

Date when 
1 discussed

Decision of 
the House

Time
taken

Islamic Conference at"" 
Rabat and ejection of] 
India from the Confer- 

. ence

Shri Piloo 
Mody

17-11-69

i a

17-11-69 ’j Negatived
H.M.
5-36
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4. CALLING ATTENTION STATEMENTS

SI.
No.

Brief subject Name of the Mem­
ber who called 
attention

Name of th MinisterTime
taken

Date of the statement

I 2 3 4 5

ICommunal riots in Ahmedabad. Shri Madhu Limaye Shri Y.B. Chavan
H.M.
0.45

17-11-19̂9

2Delay in the decision on Chandi­
garh leading to the death of 
Shri  Darshan  Singh 
Pheruman.

Shri Kanwar Lai 
Gupta

Shri Y.B. Chavan 0.26

18-11-1969

3 Election  Commission's pro­
nouncements  and  prepara­
tions for the mid-term parlia­
mentary elections.

Shri Shiv Chandra 
Jha.

Shri P. Govinda 
Menon

0.25

19-11-1969

4 Decision  to apppoint another 
Pay Commission for Central 
Government Employees.

Shri Surendranath 
Dwivedy.

Shrimati Indira 
Gandhi

0.25

21-11-1969

'5Massacre of civilian villagers in 
South Vietnam by American 
soldiers.

Shri Deven Sen. Shri Surendra Pal 
Singh

0.12

24-11-1969

Strike by workers of Engineer­
ing concerns at Jamshedpur.

Shrimati Tarkeshwari Shri Jagjivan Ram
Sinha. -------------------------

25-11-1969

0.20

7 Violation of air corridor between Shri  Patodia  Sardar Swaran Singh
West and East Pakistan by -------------------------
Pakistani aircraft. 26-11-1969

8  Demand of over  Rupees 16 Shri Bal Raj Madhok Shri B.S- Murthy  0.23
lakhs by the Central Govern- -------------------------
ment from Gurdwara Praban- 27-11-1969
dhak  Committee Delhi for 
the Kotwali building.

9  Massefxodus of minorities from  Shri Samar Guha  Shri Surendra Pal  0.28
East Pakistan. Singh

28-ii-I9<S9

10 Decision regarding the site for Shrimati  Sucheta Shri B.S.  Murthy  0.55
Gandhi Statue.  K ripalani---------------------------------------

1-12-1969

11 Conclusions of the Chief Minis- Shri Madhu Limaye Shri Annasahib P.  0.25
ter s’ Conference on  Land Shinde
reforms. -------------------------

2-12-1969

12



13

12 Hunger strike by the Chief Shri Atal Bihari 
Minister of  West Bengal  Vajpayee 
against violence and law­
lessness in the State.

Shri Y.B. Chavan

3-12-1969

13 The dîculties  of 
Banks in Malaysia.

Indian Shrimati Tarkeshwari Shri Prakashdiand
Sinha B. Sethi

4-12-1969

Dr. K.L. Rao

5-12-1969

Dr. V.K.R.V. Rao

8-12-1969

Shri Surendra Pal 
Sin̂

9-12-1969

17 Removal of Boundary pillars by Shri Bcnoy Krishna Shri Y.B. Chavan 
Pakistani p̂iee on the Assam-  Dasdiowdhury
East Pakistan Border.

14 Notice of direct action by the Shri S.M. Joshi
residents  of Barhayâ Moka«- 
mah  and  Mansi areas of 
Bihar regarding erosion by 
Ganges waters.

15  The disappearance of military Shri S. Supafcar
designs from Central Scien* 
tific Instruments Organisation.

16  The reported exodus of about Shri Om Prakash
6o,ocx)  persons of  Indian  Tyagi 
origin from  Malaysia  to 
India.

18 The reported loot of the State Shri Hem Barua 
Bank of  India in Calcutta 
to the tune of Rs. 4 6 Idchs-

19 Token strSce by  teachers and Shri Ramavatar 
other staff of Patna University.  Shastri

30 Unauthorised constniction of a Shri Vishwa Nath
Cultural Centre at Trivan­
drum by the Soviet Embassy.

Pandey

10-12-1969

Shri Prokashchand 
B. Sethi

15-12-1969

Dr. V.K.R.V. Rao

17-12-1969 

Shri Dinesh Singh

18-12-1969

2,1 Heavy concentration of foreign Shri Yashwant Singh Shri Lalit Narayan 
naval forces in Indian Ocean.  Kushwah Mishra

:i2 Resignation of two more Direc- Shri R. Umanath 
tors of research laboratories 
under the C.S.I.R.

19-12-1969 

Dr. V.K.R.V. Rao 

24-12-1969

H.M.
0.25

0.22

0.49

0.35

0.07

0.27

0.18

0.30

0.14

0.43

5. DIVISIONS 

Number of Divisions held................25



6. FINANCIAL BUSINESS

(i) Railway Bodget

Subiect Date of  Date(s) of 
presentation  discussion

Time
taken

H.M,

Supplementary Demands for 
Grants (Railways) 1969-70

3-12-69  19-12-69 \ Discussion and voting 
20-12-69 j  on  Supplementary 

Demands fcx Grants 
(Railways)

2.50

n

(ii) General Budget

Subject Date  of  Date(s) of 
presentation discussion

Time
taken

Supplementary Demands for 
Grants (General) 1969-70

8-12-69  20-12-69  Discussion  and voting 
on  SuTOlementary 
Demands for Grants 
(General).

2.53

Demands for Bxcess Grants 
(General) 1967-68

22-8-69  '20-12-69  Discussion and voting 
on  Demands  for 
Excess  Grants 
(General).

1.22I

Ciii) Budget in respect of State of Bikar

Supplementary Demands for Grants (Bihar)

Subject Presented on Discussed on  Voted on Time take®

Supplementary Demands for 
Grants in respect of the 
State of  Bihar  for 
1969-70

17-12-69  20-12-69 20-12-69
H.M.
0.54I

14

■ c



15

(iy) Budget ia rtfpect of die Union Territory of Manipur

Supplementary Demands for Grants CAianipur)

Subject  Presented on  Discussed on Voted on Time
takei.

Supplementary Demands for  8-i2«6q  20-12-6Q 
Grants in respect of the 
Union territory of Manipur
for 1969-70.

20-12-69 Voted
without
discussion.

7. LEAVE OF absence

r

SI. Name of Member Period for which 
No. leave granted

Date'’ when 
leave granted
mr) r

1. Shri J. Rameshwar Rao .  17-11-69
2. Shri Brijrai Singh Kotah . . . .   17-11-̂
3. Shri K. Hanumanthaiya...........................17-11-69
4. H.H. Maharaja Brijendra Singh of Bharatpur  4-12-69

to  5-12-69 T 
to 10-12-69  22-12-1969 
to 17-12-69 
to 24-12-60

8. MEMBERS

Withdrawal

 ̂ Name of the Member Date on which asked 
by the  Chair  to 
withdraw from the 

House

Shri Jvotirmoy Bosu  .  .  .  . 19-12-69

9. MOTIONS

Ci) Modon for ElectiOD of Deputy Speaker

Brief Subject  Under  Proposer  Seconder 
rule

Date of 
discussion

Decision̂ of 
the House

Choosing Shri G.G.  8  Shri Tenneti  Shri ' N. C.
Swell as the Deputy Viswanatham  Chatterjee 

 ̂ Speaker.

9-12-69 Adopted
Unanimously.
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(ft) Motions

SI.
No.

Brief Subject Name of Member 
who moved

Dat̂s)

discussion

Time  Ministry Remarks 
taken  concertied

Situation  arising 
out of the en­
couragement being 
given to the sub­
versive and violent 
activities  in  the
country by certain 
political  parties 
and some foreign | 
powers.

Statement  laid  on
the Table by the 
Minister of Home 
Affairs on the 3rd 
December, 
on communal 
Situation in  the
country.

ShriPrakashVir
Shastri

16-5-69 
(7th Ses­
sion) 
26-11-69

Shri Y.B. Chavan 4-12-69
5-12-69 
8-12-69

H.M.
1.02 

(Exclud­
ing time 
taken in 
the 7th 
Session)

6.33

Home
Affairs

Discus­
sion  not 
con­
cluded.

Home
Affairs

10. OATH OR AFFIRMATION

Name Constituency State  Language of oath/ 
affirmation

Date

Shri Gurcharan Singh Ferozepur Punjab  English (Oath) [21-11-69



II. OBITUARY REFERENCES

Si.  Name and particulars of Mem- 
No. bership

Date of 
death

Date on 
which 
reference 
made

Time
taken  . Remarks

I 2 4 5 6

H.M,

I Shri V.Y. Tamaskar̂ sitting 
Member of Lok Sabhha

7-9-69 17-11-69

2 Mahant Digvijai Nath» sitting 
Member of Lok Sabha.

28-9-69 17-11-69

3 Shri Subiman Ghose, Member 
of Second Lok Sabha.

21-10-69 17-11-69 0-25

4 Shri Sita Ram Asthanâ Mem­
ber of the First Lok Sabha. 3-11-69 17-11-69

5 Shri V.B. Gandhi* Member of 
the First and Third Lok 
Sabha.

3-11-69 17-11-69 *

6 Shrimati Violet Alva, former 
Deputy Chairman of Rajya 
Sabha.

20-11-69 20-11-69 0.34 After  obituary 
references, the 
Ĥse  was 
adjourned  for 
the day.

7 Shri Asim Krishna Datt, Mem­
ber of the First Lok Sabha.

12-12-69 15-12-69 0-05

8 Shri Girraj Saran Singh* siuing 
Member of Lok Sabha.

t

16-12-69 16-12-69 0-14 After  obituary 
references, the 
House was ad 
journed  for 
the day.

9 Shri Diwan Chand Sharma*
sitting Member of Lc* Sabha.

23-12-69 23-12-69 0-36 After  obituaiT 
references,  the 
House was ad­
journed  fov 
the day.

12. PAPERS LAID ON THE TABLE

(0 By Government .

(w) By Private MembcrB

401

Nil



13.  PERSONAL EXPLANATIONS UNDER RULE 357

Name of  Member
SI. Brief Subject who made the perso-  Date  Time
No. nal explanation taken

_ _

1  Certain remarks about Shri Ghandrajeet  Sbri Ghandrajeet  28-11-69  o-oi
Yadava made by Shri Manubhai Patel in  Yadava 
the House on 26-11-69.

2  Certain remarks  about  Shrimati Nandini Shrimati Nandini  1-12-69  0-02
Satpathy made by Shri Manubhai Patel  Satpathy 
in the House on 26-11-69.

3  Certain remarks  about Shri K. R. Ganesh Shri K.R. Ganesh  1-12-69  0-02
made by Shri Manubhai Patel in the 
House on 26-11-69.

4  Certain allegations made by Shri  Madhu Shri R.K. Birla  3-12-69  0-27
Limaye against the Wool Purchase Mis­
sion headed by Shri R.K. Birla.

5 Cetrain allegations made by Shri Raghuvir Shri Mohd. Shafi  -̂12-69  0-04
Singh Shastri about protection to Shri  Qureshi 
Hakkanif a Pakistani national.

6 proceedings of the House on 2-12-69 about Shri Madhu Limaye  24-12-69 0-03
the loss of the letter written by Shri Madhu 
Limaye to the  Minister of Indistrial 
Development, Internal Trade and Com­
pany Affairs.

Certain incident which took place in the Shri K. Lakkappa  24-12-69  0-03
House on 22-12-69.

8 Payment of income-tax by Dr. Ram Subhag Dr. Ram Subhag  24-12-69 o-oi
Singh. Singh

9 Payment of income-tax by Shri Asoka  Shri Asoka Mehta  24-12-69  o-oi
Mehta.

14. PETITIONS

Presented by Members .  .  .  .

18



15.  PRIVILEGE MATTERS

Date on 
which

Si.  Brief Subject  Name of Member matters
No. who raised the mat- brought

ter  before the
House

Decision of the Time 
House  taken

9 Question of privilege Shri Shri Chand Goyal 17-11-69 
regarding the report­
ed manhandling and 
arrest of  Shrimati 
Tarkeshwari Sinha,
M.P.,  outside  the 
Parliament  House 
on the 13th Novem­
ber, 1969.

H.M.
The House referred 0-01 
the matter to the 
Committee of Privile­
ges.

2. Reference back of the 
Eighth Report  of
the  Committee  of 
Privileges  on  the
question of privi­
lege regarding alleg- 
 ̂illegal arrest and 
remove to judicial 
custody of  Shri 
Madhu  limaye, 
M.P.,  at  Lakhi- 
sarai (Bihar) on the 
6th November, 1968.

3 Throwing of leaflets 
on the floor of the 
House and shouting 
of slogans by three 
persons  from  the 
Visitors’ Gallery.

Question of privilege 
against  the  Sub- 
Inspector of Police, 
Mahishi  (Bihar 
State) regarding the 
alleged  arrest  of 
Shri Tulmohan Ram, 
M.P., and non-inti­
mation  thereof to 
the  Speaker  and 
ill-treatment by the 
said Sub-Inspector.

Shri Madhu Limaye 24-11-69 The Report was refer- 0-26
red back to the Cotnr 
mittee of Privileges 
for  reconsideration 
after hearing Shri 
Madhu Limaye on 
the matter.

Shri K. Raghu- 
ramaiah

Shri Tulmohan Ram

13-12-6̂ The  offenders  were
18-12-̂  sentenced to impri­

sonment till 6 P.M. 
on the 20th Decem­
ber, 1969 by  the 
House. On  the 
18th December, 1969, 
the House r̂uced 
their sentence  to 
the  imprisonment 
already  undergone 
and  ordered  their 
release at 4 P.M. 
on that day.

17-12-69 The House referred 0-04 
the matter to the 
Committee of Pri­
vileges,

19 :  !i
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15-12-69

17-12-69
18-12-69

Question of privilege Sarvashri Nug- 
regarding  alleged  gehalli 
misleading  state- Shivappa* M.L. 
ment  made by the  Sondhi and 
Minister of Bduca-  Kanwar Lai 
tion  on  the  8th  Gupta.
December,  1969
about the date and 
source of his know­
ledge of the reported 
disappearance  of 
certain papers from 
0«S*I«0>9 Chandi­
garh.

Question  of privilege Shri Madhu Limaye  22-12-69 
regarding  alleged
misrepresentation by 
All India I adio of 
L,ck  Sabha  pro­
ceedings on the 3rd 
December,  1969# 
relating to the perso­
nal explanation  of 
Shri  R. K.  Birla,
M.P.

Consent withheld by 
the Speaker

H.M.

0-31

0-24
O-II

The  Minister  of 0-14
Information and
Broadcasting  ex­
pressed regret and  i
the matter was clos« 
ed.

Question of privilege 
regarding the arrest 
of Sarvashri Madhu 
Limaye,  Ar}un 
Singh  Bhadoria,
J.H. Patel and Jane- 
shwar  Misra  on 
22-12-1969  outside 
the  Parliamept
House and intima­
tion thereof to the 
Speaker.

Sarvashri Rabi Ray  24-12-69 
and Madhu Limaye

The  Deputy-Speaker 0-30 
reserved his ruling 
on the  admissibi­
lity of the question 
of privilege till the 
next session*

16. QUESTIONS

(!) Starred

Number of Questions put down in question Lists 

Number of Questions orally answered  .  ,

809

113

(ii) Usutmred

Number of Questions put down in question Lists and written answers iiimished 5102

(iii) Short Notice

Number of Questions put down in Question Lists  ,  ,

Number of Question s or̂jr answered • • • •
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17. RESIGNATION BY DEPUTY SPEAKER

Name of Deputy Speaker Date of 
resignation

Date of 
announcement 
in the House

5hri R. K. Khadilkar 1-11-69 17-H-69

18. RESOLUTIONS

(1) Tribute to Mahatma Gandhi-

Subject
Under
rule

Name of  Date of  Time 
Member  moving  taken 
who moved

Remarks

H. M.

Tribute to Mahatama Gandh 389 Speaker  24-12-69  0 04̂  Adopted 
with Mem> 
bers stand­
ing in their 
places.

22
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19. SHORT DURATION DISCUSSIONS (RULE I93)

SL Names of Members Date of  Time  Ministry
No.  Brief subject  who raised  discussion  taken  concerned

discussions

Acute drought and famine Shri Amrit Nahata 
conditions in Western 
Rajasthan.

2 Statement by the Mi­
nister of Law and 
Social Welfitte regar­
ding midterm  Par­
liamentary elections.

3 Sugar policy

Shri Kanwar Lai 
Gupta

Shri Kashi Nath 
Pandey

25-11-69

10-12-69

15-12-69

H.M.

2*30 Food,  Agricul­
ture,  Com­
munity  De­
velopment and 
Co-operation.

I-41 Law

2*08 Food,  Agri­
culture,  Com­
munity  De-
veloĵnent and 
Co-opOTtion.

4 Fall in prices of sûcane Shri N.P.C. Nakiu  15-12-69
and gur resulting in 
losses to sugarcane 
growers.

5 Instability of prices of Shri N.P.C. Naidu  24-12-69
oilseeds,  specially 
groundnut, in  the 
country resulting in 
losses to farmers and 
burden  on  con­
sumers.

1*01

0*04
(Discussion 
Not con­
cluded)

Do.

Do,

Am

20.  SPEAKER 

; re: reoognidon of Leacter of OppMition

Subject Date

Recognition of Congress Party (Opposition) 
Singh, as the Leader of Opposition.

asa party and its leader. Dr. Ram Subhag  17-12-69*

24



21. STATEMENTS BY MINISTERS

(i) Suo-Moto Statements made/laid wider Rule 372

SI.
No.

Subject Name of Minister Date T im t

taken

I 2 3 4 5

•i Collision between 357 Dn. Bhusawal-Bhansi 
Passenger and a Diesel Goods train at 
Itarsi station on 10-11-69.

Shri P. Govinda 
Menon

17-11-69
H.M.
O-OI

2 Government business for the week com- 
mpncing the 24th November, 1969.

ShriK.
Raghuramaiah

21-11-69 003

3 Refuting ccrtain allegations  made  by 
Shrimati  Tarkeshwari Sinha and Dr. 
Ram SubhagSinĝ on 2 i-i 1-69 about use 
of lAF planes for bringing A.I.CC. 
members for the A.I.C.C meeting.

Sardar Swaran 
Singh

21-11-69 O-OI

4 Strike inBirla Cotton Spinning andWeaving ShriBhagwat 
M1BS3 Delhi. Jha Azad.

27-11-69 Q.̂

5 Government business for the week com- Shri K. 
RâHirafflaiah

28-11-69 0*12

6 Revistom ĉthe wage structure of Hindustan 
Aeronautics Ltd.

ShriLalit 
Narayan Mishra

28-11-69 0-02

1 Change in the date for taking up the Consti­
tution (Twenty-third Amendment) Bill,
1969.

ShriK.
Raghuramaiah

1-12-69 o.oi

8 Discussion on the communal disturbances 
in various parts of the country on a 
Government motion.

Shri K.
Raghuramaiah

2-12-69 O’OI

9 Mating of some senior officers of the 
Finance Ministry with Shri  T, T. 
KrishnamacharL

Shri Prakashchand 
B. Sethi

2-12-69 0-52

10 Meeting of some senior officers of the 
Finance Ministry with Shri T. T. Krish- 
namachari.

Shrimati 
Indira Gandhi

3-12-69 0-21

II Government business for the week com­
mencing the 8th December, 1969.

ShriK.
Raghuramaiah

5-12-69 0*21

1̂2 H3liing of Upper Division Grade Limited 
Dapartmsntal Competitive Examination 
by U.P.S.C.

Shri Vidya 
Charan Shukla

5-12-69 ••

13 Fast undertaken by some Professors of Bihar 
University.

Dr. V.K.R.V. Rao 5-12-69 0*02

14 Certain prosnnnmes relating to the eco­
nomic development of Assam.

Shrimati 
Indira Gandhi

5-12-69 0-04

•Statements were laid on the Table.
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I 2 3 4 5

•15 Proposed Strike bv Development Officers 
of Lie.

ShriR. K. 
Khadilkar

9-12-69

16 Declaration of more than 350? workers as 
surplus in Ordnance Clothing Factories 
at Kanpur, Shahjahanpur and  Avadi.

ShriLalit
NarayanfMishra

1 0 -1 2 -6 9 o-oi

17 Government business for the week com­
mencing the 15th December, 1969.

ShriK.
Raghuramaiah

13-12-69 0*37

•18 Situation created by the continued strike of 
40,000 engineering workers of Jamshed­
pur.

Shri Bhagwat 
Jha Azad

18-12-69 • 9

19 Government business for the week com­
mencing the 22nd December, 1969.

ShriK.
Raghuramaiah

20-12-69 0-49

ShriFakhruddin 
Ali Ahmed

22-12-69 0-05

•Statements were laid on the Table.

(ii) Statement under Direcfioa 115

Name of Member 
Brief Subject.  who raised the 

matter
Minister  who 

replied
Date Time

taken

H. M.

Certain  information  given Shri Jyotirmoy 
by the Minister of Railways  Bosu. 
on 25-11-69 in answer to 
Unstarred Question  No.
1235 about display of no­
tices of sleeping and sitting 
capacity in railway compart­
ments.

♦ShriRohanlal
Chaturvedi.

2 4 -1 2 -6 9 0   0 2

■ <<

♦Statement was laid on the Table.

(iii) Correcting information under Direction

Brief Subject Name of Minister Date
Time
taken

IT. M.

Correcting the answer given on the i6th Shri Krishna Chandra Pant 
December, 1969 to Starred  Ques­
tion No. 621, regarding setting up of 
a Pig Iron Plant at Goa. T

2 4 -1 2 -6 9 0   0 1



22. STATEMENT SHOWING TIME TAKEN ON VARIOU S KINDS
OF BUSINESS

Business Time
taken

Percentage 
to the total 
time

H. M.

ADJOURNMENT MOTIONS 5 36 3*3

BILLS—

(a) Government Bills •  •  •  . •62 43 36-9

f  (b) Private Members* Bills • 7 07 4-2

BUDGET—

(a) Railway Budget  , * . • 2 50 1.7

4 15 2-5

(c) Budgets in respect of State/Union territories under President’s 
rule ............................................................................. 0 54 0*5

CALLING ATTENTION NOTICES (Rule 197) 9 54 5*8̂

DISCUSSIONS—

(a) Half-an-Hour Discussions (Rule 55) 5 37 3-3

(b) Short Duration Discussions (Rule 193) . 7 24 4*4

MOTIONS—

 ̂Motions (Rules 191 &  3 4 2 ) • 7 35 4*5

QUESTIONS  .  . .  . 22 27 1 3 2

RESOLUTIONS—

(a) Statutory Resolutions * «•

(b) Private Members’Resolutions 7 18 4-3

STATEMENTS (Rules 357,372 and 377 and Directions 16 and 115) 4 4 0 2-7

OTHER MAI 1 HRS, such as Papers laid on the Table, Questions of 
Privilege, Obituary References, etc. .................................. 2 1 40 12*7

T o t a l 170 00 100*0

•Joint discussion took placc on Statutory Resolution [Vide statement i8(ii) p,23jand motion 
for consideration of the connected Government Bill. Time taken on joint discussion on 
this item has been shown under Government Bills.
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